INCOME TAX APPELLATE TRIBUNAL, JAIPUR
REVISED CAUSE LIST OF A BENCH FOR 10-AUGUST-2026 (MONDAY)
BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER
IN COURT ROOM 1
MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26421585786 AND
PASSWORD 1101
Srl | Appeal Numi:er Assmt. Year| Assessee Name Counsel
1 | SA13/JPR/2026 | 2022-23 |[A] DEVDASHRATH ASSOCIATES, JODHPUR
2 | SA14/JPR/2026 | 202122 |[A]BABU LAL CHOUDHARY
3 | SA1S/PR/2026 | 2024-25 |[A] ARUSHI AGARWAL
4 | SA16/JPR/2026 | 202223 |[A]AU SMALL FINANCE BANK LIMITED
5 | SA17/JPR/2026 | 2021-22 |[A]BABU LAL CHOUDHARY
6 | ITA 1534/JPR/2025 | 2012-13 |[D] OIL INDIA LTD. égg’;ergu’;f(fwg')
7 | CO1/IPR/2026 | 2012-13 |[A]OLL INDIA LTD. (S:T\mfz Lf;%a{,“‘g')
| ITA 1364pR/2025 | 201519 || BHUPENDRA BHANDARI (THROUGH LEGAL HEIR BHUSHAN BHANDART Adsgé:?;;j( tJrf.iG.'c.)
9 | ITA 1414/JPR/2025 | 2025-26 | [A] COMPETITIVENESS MINDSET INSTITUTE (CMI) INDIA “ES’TEF“;:J;’;‘E{/"C%’“
10 | ITA 112/JPR/2026 | 202526 |[A] COMPETITIVENESS MINDSET INSTITUTE (CMI) INDIA
11 | ITA84/JPR/2026 | 2021-22 |[A] BARDIYA CONSTRUCTION CO. PRIVATE LIMITED
Sh.Ram Kishan
12 | ITA 1725/JPR/2025 | 2020-21 | [A] VENUS FOOTARTS LIMITED Choudhary, CA
(THROUGH V.C.)
13 | ITA 1727/JPR/2025 | 2018-19 |[A] VENUS FOOTARTS LIMITED
14 | ITA 1726/JPR/2025 | 2019-20 | [A] VENUS FOOTARTS LIMITED rehajiay sogn)
15 | ITAB5/IPR/2026 | 2012-13 |[A]AIMER ZILA DUGDH UTPADAK SAHKARI SANGH LIMITED
16 | ITA80/IPR/2026 | 202021 |[A]AIMER ZILA DUGDH UTPADAK SAHKARI SANGH LIMITED
17 | ITA87/JPR/2026 | 2014-15 |[A] CHHANDEL GRAM SEVA SAHAKARI SAMITI LTD.
18 | TTA88/IPR/2026 | 2019-20 |[A] SHRI KHATU SHYAM FILLING STATION
19 | ITA 363/JPR/2026 | 2016-17 |[A] DHARMENDRA KUMAR JAIN
20 | ITA374/IPR/2026 | 201920 |[A] SHRI BAWALIYA BABA GAUSHALA SEWA SAMITI
21 | ITA375/IPR/2026 | 2020-21 |[A] SHRI BAWALIYA BABA GAUSHALA SEWA SAMITI
22 | ITA 1566/JPR/2025 | 2015-16 |[A] GOVINDGARH GRAM SEWA SAHAKART SAMITI Sh.Rohan Sogani, CA
23 | ITA 1567/JPR/2025 | 2015-16 | [A] GOVINDGARH GRAM SEWA SAHAKARI SAMITI LIMITED Sh.Rohan Sogani, CA
24 | TTA351/IPR/2026 | 2017-18 |[A] AMBER THEATRES PRIVATE LIMITED ’ Sh Mohd.Azharuddin,
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

REVISED CAUSE LIST OF A BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26421585786 AND

IN COURT ROOM 1

PASSWORD 1101

Srl | Appeal Number [Assmt. Year Assessee Name Counsel

1 | ITA 1012/JPR/2025 | 202122 |[A] DINESH KUMAR

2 | ITA 1277/IPR/2025 | 2018-19 | [D] AJMER ZILA DUGDH UTPADAK SAHKARI SANGH LIMITED Shiﬁghgﬁr\‘f&éf)@
3 | ITA 1315/IPR/2025 | 2022-23 | [A] WATSON GLOBAL LOGISTICS PRIVATE LIMITED o,
4 | ITA 1702/JPR/2025 | 202021 |[D] SHRI PRADEEP BANSAL

5 | ITA 60/IPR/2026 NA  |[A] DHOOP CHHANW FOUNDATION

6 | ITA63/JPR/2026 | 2012-13 |[A] JUGAL KISHORE GARG

7 | ITAG66/IPR/2026 | 20182019 | [A] KAILASH

8 | ITA72/IPR/2026 | 2014-15 |[A]ALAKH NARESH GARGIYA

9 | ITA76/JPR/2026 | 2018-19 |[A]M/S KISHAN GOPAL RUNGTA PVT. LTD.

10 | ITA221/IPR/2026 | 201920 |[A] DEEPAK GARG None/Adj.application
11 | ITA225/IPR/2026 | 2020-21 |[A]JAJOO RASHMI REFRACTORIES LIMITED Shasrhréi“ﬁj'afate
12 | ITA387/JPR/2026 | 2022 | [D] LALITA AGARWAL

13 | ITA396/JPR/2026 | 2016-17 |[A] AGARWAL PATHSHALA SABHA

14 | ITA 1449/JPR/2025 | 2014-15 |[A] KAPIL GADIA HUF None/Adj.application
15 | ITA 1192/JPR/2025 | 2017-18 |[D] SHREYAS INDIA PRIVATE LIMITED ~Umired

Singh, Staff of Ld.AR
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

REVISED CAUSE LIST OF A BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER

IN COURT ROOM 1

26421585786 AND PASSWORD 1101

Srl ﬁﬁ;ﬁ:‘r A\s;:?rt' Assessee Name Counsel

1 578/32;/2025 2018-19 | [D] SATENDRA SINGH NARUKA None

2 11135;@/2025 2025-26 | [A] MAA BHAGWATI GAYTRI TRUST None
Sh.Puneet

i /gg/zozs 2023-24 | [A] PORWAL YUVAK SANG KOTA opfa;:ﬁlt(ﬁritj;w

V.C.)

4 106/JIPTR/>2026 2018-19 | [A] GUDDI DEVI

5 110/3%2026 2017-18 | [A] GAURAV GAUTAM

6 111/12;‘/2026 2016-17 | [D] DEEPAK KHANNA

7 398”%2026 2015-16 | [D] GYARSI LAL SHARMA

8 |MA 8/IPR/2025| 2019-20 | [D] PRAKASH CHAND SAINI None

9 [MA 9/3PR/2025| 2019-20 | [D] LAXMI NARAYAN SAINI None

10 10/JF|:jI=|(?2025 2019-20 | [D] MUKESH KUMAR SAINT None

sistant Registrar
06-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF PART HEARD MATTERS,

FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26421585786 AND PASSWORD 1101

B PART HEARD M_ATTERS
Srl Appeal Number Aiz:_t' Assessee Bench Remarks
| 2020- =
1 L [TA | 1828 | JPR | 2025 | “5 |[A] ANKIT KUMAR SMC

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

' CLARIFICATION MATTERS ]
Srl Appeal Number ::;Tt' Assessee Bench Remarks
1 |mamaA| 1t | er | 2026 2?2254' [A] ANIL GOYAL A
y 2023-
2 ITA | 1402 | JPR | 2025 | 57 |[A] RAM CHARAN MEHTA SMC
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

REVISED CAUSE LIST OF A BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER

26421585786 AND PASSWORD 1101

Appeal |Assmt.
Sri Niumber Year Assessee Name Counsel
ITA 2012- Sh.Rohan Sogani,CA
! 1055/3PR/2025), 2013 | 1) RAINEVINOD MALHOTRA (Through V.C.)
2 JIA 2022- | 1 CITY WONDER COLONIZERS LLP None/Adj.application
1370/IPR/2025| 23 JRP
ITA 2018-
3 |1308/1pR/2025] " 19 | [A] SH. SAHIL JAIN Sh.P.C.Parwal, CA
ITA 2014- Sh.Siddharth Ranka,
4 |is18/3PR/2025] 15 | [A] BHAIRAV GRAH NIRMAN SAHAKARI i
A
5| 04/3pR/2026 | NA |[A] AGARWAL INTERNATIONAL SOCIETY
ITA
6| g5/3pR/2026 | NA | [A] AGARWAL INTERNATIONAL SOCIETY
ITA 2013-
7| o6/3pR/2026 | 14 | [A] BHAJAN LAL SURESH CHAND SARAF
ITA 2014-
8| g9/3pR/2026 | “ 15 | [A] BHAJAN LAL SURESH CHAND SARAF
ITA 2024-
9| 409/3PR/2026 | 25 |[A] GANGA DEVI AGARWAL
ITA
10| 415/3pR/2026 | 2014 | [D] MEGHA SHARMA
z ITA 2013- | [D] AJMER ZILA DUGDH UTPADAK SAHKARI
417/JPR/2026| 14 |SANGH LIMITED
Sl I 2012- | [D] AJMER ZILA DUGDH UTPADAK SAHKARI
425/JPR/2026| 13 |SANGH LIMITED
Lo 2020- | [D] AJMER ZILA DUGDH UTPADAK SAHKARI
426/JPR/2026| 21 |SANGH LIMITED
ITA 2020-
14| 433/3pR/2026 | * 2 | [A] MONIKA SEHDEV
ITA 2022- Sh.Mohd.Azharuddin,
15/, 801/3pR/2025| 25| [A] ADINATH BUILDCON PRIVATE LIMITED =
16 ik 2012 1111 p R ROLLING MILLS PVT. LTD Sh.Tarun Mittal, CA
1/PR/2023 | 13 -B. = IR, : '
MA 2019- | . Sh.Ummed
17| 13/3pR)2025 | 20 | [P1SH. KIRODI MAL SINGHAL Singh, Staff of Ld.AR
MA 2013- .
18] 5/ 1pr12023 | g4 | [A]PR. ROLLING MILLS PVT LTD, Sh.Tarun Mittal, CA
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

REVISED CAUSE LIST OF A BENCH FOR 14-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER
26421585786 AND PASSWORD 1101

Srl I:Enﬁizlr Ai:':rt‘ Assessee Name Counsel
1 MA 2020-21 [A] KANDARP TRADELINKS AND SERVICES PRIVATE | Sh. Surendra
19/IPR/2024 LIMITED Shah, CA
2 MA 2021-22 [A] KANDARP TRADELINKS AND SERVICES PRIVATE Sh. Surendra
20/JPR/2024 LIMITED Shah, CA
Ve~ VA
(r;dssistant Registrar,

[ 06-Aug-2026



INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER
26421585786 AND PASSWORD 1101

Appeal Assmt.
Srl Niimbar Yeor Assessee Name Remarks
ITA
1 1688/IPR/2025 2020-21 | [A] JADAU JEWELLES & MFG. PVT LTD
ITA
2 22/IPR/2026 2019-20 | [A] SHUBHAM GUPTA
3 ITA 2014-15 [A] BALWANT SINGH CHORDIA THROUGH LEGAL
162/IPR/2026 HEIR AJAY JAIN
4 ITA 2017-18 [A] LATA CHHANWAL ASHISH CHHANWAL (LEGAL
175/JPR/2026 HEIR)
ITA
5 229/JPR/2026 2015-16 | [A] GOVIND SINGH
6 ITA 2016-17 [A] JAI HIND SAINIK BAHUDESHIYA SAHKARI SAMITI
740/IPR/2026 LIMITED
ITA
7 743/JPR/2026 2020-21 | [A] PAWAN KHANDELWAL
ITA
8 752/JPR/2026 2019-20 | [A] SUMIT MALOO
ITA
9 756/IPR/2026 2015-16 | [A] SANJAY GOYAL
ITA
10 757/IPR/2026 2013-14 | [A] SANJAY GOYAL
ITA
el 758/JPR/2026 2014-15 | [A] SANJAY GOYAL
ITA
12 759/JPR/2026 2019-20 | [A] SANJAY GOYAL
ITA
13 761/JPR/2026 2017-18 | [A] RAJESH CHOUDHARI
14 ITA 9021-22 [A] RAJVANSHI & ASSOCIATES NON-GOVERNMENT
763/IPR/2026 ORGANISATION
ITA
15 765/1PR/2026 2017-18 | [A] BHANWAR SINGH SHEKHAWAT
ITA 2010-
16 616/JPR/2025 | 2011 [A] RAM NIRANJAN TIBRA
ITA 2011-
17 617/IPR/2025 | 2012 [A] RAM NIRANJAN TIBRA




INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER
26421585786 AND PASSWORD 1101

Sri ;Enﬁ ?a::lr Azr::. Assessee Name Remarks
| 1426/£Q/2025 2015-16 | [A] RETA GRAM SEWA SAHKARI SAMITI LIMITED
2 1644/III-PF‘I§/2025 2006-07 | [A] RAJASTHAN LAND DEVELOPERS PRIVATE LIMITED
3 496/]%2026 2023-24 | [A] RANJEEV DUGGAL
4 508/JIF-’I;{P,\’2026 2022-23 | [A] SATYA NARAYAN GARG
5 517”2;’?2026 2014-15 | [A] JAN SEVA KHADI GRAMODHYOG VIKAS SAMIT
6 518/]?2}2026 2015-16 | [A] JAN SEVA KHADI GRAMODHYOG VIKAS SAMITI
7 536/3%,2026 2016-17 | [A] SATYAVEER
8 561/JIF>Tr32026 2019-20 | [A] SATISH KUMAR SHARMA
9 584”1;@2026 2024-25 | [A] NEERAJ AGARWAL
10 588/11;32026 2020-21 | [A] JUZER
11 59%%2026 22%11; [A] KALI TALAI GRAM SEVA SAHKARI SAMITI LTD
12 643{,3%2026 2018-19 | [A] KARTAR SINGH
13 770”1;32026 2020-21 | [A] SUPRITA DEVI GUPTA
1 788/31;;32026 22%1167 A MBNIUIAIN
15 790/JIJR£}2025 2014-15 | [A] GITA DEVI AGARWAL
16 796/JIPTR,->2026 S016 |[A] PAWAN GUPTA
17 805”1';;’72026 2021-22 | [A] RAJENDRA SINGH
18 1 2011-12 | [A] KANA RAM
874/IPR/2025

/{/V vaﬂjmh%%




INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER
26421585786 AND PASSWORD 1101

Appeal

Assmt.

Srl Ninhe aa: Assessee Name Remarks
ITA
b lisag/ipR/2025| 201819 | [A] BHAGWAT PRASAD
2 Sha 2018-19 | [A] SAVITA
1841/JPR/2025
: A 5014-15 | [A] RAIMATA BAGHELI JI SUDARSHAN KUMARI OF
23/IPR/2026 BIKANER TRUST
= ITA 501516 | [A] RAJMATA BAGHELT JT SUDARSHAN KUMARI OF
24/IPR/2026 BIKANER TRUST
E ITA 5017-1g | [A] RAJMATA BEGHELI JI SUDARSHAN KUMAR OF
25/IPR/2026 BIKANER
A
6 | 101/3pR/2026| 201617 | [A] LALITA BANGUR
TTA : [A] PADASOLT GRAM SEWA SAHKARI SAMITI
7 | 664/3PR/2026 | 20182018 | 1urrer
ITA
8 | 668/3pR/2026 | 201819 | [A] ABHISHUBHAM BAHADUR SAXENA
A
9| 671/3PR/2026| 201213 | [A] RAMESH CHAND YADAV
ig| .. TTA 2018-19 | [A] ANIL DALMIA
674/JPR/2026
ITA
11 ga2/0pR/2026 | 202425 | [D] GAURAV SHARMA
ITA
12| goa/3pR/2026 | 2019-20 | [A] RASHMI SINGH
z ITA 2093.74 | [A] RMS KARAMCHARI SAKH AND BACHAT
704/IPR/2026 SAHAKARI SAMITI LIMITED JAIPUR
I ITA 502425 | [A] RMS KARAMCHART BACHAT AND SAKH
705/IPR/2026 SAHAKARI SAMITI LIMITED JAIPUR
ITA
15| 206/3PR/2026 | 202425 | [A] MAHESH KUMAR GAUTAM
i TA 202122 | [A] RAJVANSHI & ASSOCIATES NON-GOVERNMENT
708/IPR/2026 ORGANISATION
A
17| gog/3pRy2026 |HRRPS8716N| (D] GAURAV SHARMA




INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER
26421585786 AND PASSWORD 1101

Sri h?l?r?‘l?)ilr Az ':: Assessee Name Remarks

1 1084/%&/2025 2019-20 | [A] RAVI AGARWAL

2 1159/;g3/2025 2019-20 | [D] SURESH SHARMA

: A 501520 | Al TRANQUIL ORCHARDS AND ESTATES PRIVATE
1674/IPR/2025 LIMITED

! 1943/%2/2025 S0y | (A1 AJAY VERMA

5 1946/£Q/2025 22%2212 [A] RAJENDRA MOHAN VERMA

6 30/J|£1Tz?2026 2019-20 | [A] PANKAJ KUMAR RAMANI

7 360”?@,2026 2022-23 | [A] AMBER THEATRES PRIVATE LIMITED

8 361”{;2*/2026 2023-24 | [A] AMBER THEATRES PRIVATE LIMITED

9 362”&’}2026 2018-19 | [A] AMBER THEATRES PRIVATE LIMITED

10 712/JIFE2026 2011-12 | [A] MALL RAM BAJIYA

11 727/3&32026 2018-19 | [A] KARTIKEYA MEENA

12 733”1;;32026 2017-18 | [A] ARUN UDYOGA

13 755/3%2026 2017-18 | [A] SHYAM LAL MANGLANI

14 793”?;{’3‘/2026 2014-15 | [A] STATE BANK OF INDIA

15 794/JLL'”}2026 2017-18 | [A] STATE BANK OF INDIA

16 308”%2026 2019-20 | [A] HARSHIT ENTERPRISES

17 316”1;,;”}2026 2019-20 | [A] R D BROTHERS

18 443”};32026 2019-20 | [A] YOGESH MAMODIA




CAUSE LIST OF SMC BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER
26421585786 AND PASSWORD 1101

Srl

Appeal Assmt.

mar
Number Year Assessee Name Remarks

19

ITA
21/IPR/2026 2016-17 | [A] RAJESH KUMAR KHANDELWAL

< |

ssistant Registrarn
=, 06-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF SMC BENCH FOR 14-AUGUST-2026 (FRIDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE KULDIP SINGH, JUDICIAL MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER
' 26421585786 AND PASSWORD 1101

Appeal Assmt.
Srl Number Near Assessee Name Remarks

MA

L | s1/3pR/2025 | 2011-12 | [A] PUKHRA]

) MA 5013-14 | [P] THE BANK OF RAJASTHAN EMPLOYEES CREDIT

60/JPR/2025 THRIFT COOPERATIVE SOCIETY LIMITED

MA

3 | 49/3PR/2024 | 2019-20 | [A] UDAT PARNAMI

ﬁ ssistant Registrar
06-Aug-2026
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